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[Shri Barl Vishnu Kamath) 
abows that there was an qreement 
Slid alao ~ lIJIIIOial ._nt. I do 
not know whether both the aBreement 
and the special aereoement have been 
with the USA and the UX. What is 
GlOre iIIlporlaat is that it is rather un-
te8IIIly ta use the word 'ate.' We do 
DQt Plow what this term 'ete.' stands 
tor. What. does the pma.. 'between 
\be Goverameats of Iadia, the United 
BbIft ot Alneriea, U\e United Kine-
dom, ete.' mean? Which are the othel' 
countries? That must be made clear. 
What is the m.aq of the word 'ete.'? 

SIIrI ...... "ati: The United States 
of America has taken the initiative 
in this matter and an international 
alP'eefllent was sigJied by the USA, 
UK and lOme other countries. 

Sbri Harl Visbaa Kamath: Why noL 
slate the names ot the 'some other' 
countries? 

Mr. Speaker: The Paper i. laid on 
the Table. AU tllIe iRformation about 
\he papers cannot be given. It has 
been laid on the Table so that Mem-
bers might peruse them. 

Sbrl Barl VislUlu Kamath: You 
must come to the rescue of the House. 
We do not want to know the contents. 
But here they mention only two 
countrie5 by name and then oay 
~c.". 

Mr. Speaker: That information io 
also contained in the paper. 

Shrl llarl Vlabnu Kam.th: When hr 
cau mention the names of two roun-
&ri-. why not the name. af all the 
other COIIJItries? 

Sbri IllupvaU: I can live thr 
names ot the other countries. 

Sbri Harl Vlsbau ltamath: Yes, 
mention the names Of the countries. 
Do not aay 'ete.' It jara on the ear. 

U.Zl bn. 

PUBLIC ACCOUNTS COMMITTEE 

TliJRTY-nur R&Poar 

Shrl Morar... (Jhunjhunu),: I beg 
to present the Thirty-first Report of 
the Public Accounts Committee (1964-
65) on Ex"""oes over Voted Grants 
and CharPd Appropriations disclos-
ed in the Appropriation Account. 
(Civil). 11182-83. 

18.111 bn. 

BUSINESS OF THE HOUSE 

Tbe MInIster of Commaalcatloas 
aad rarllameata..,. Aftalr& (SIIrI Satya 
Narayan SIaha): With your permi.-
sian, Sir, I rise to announce that Gov-
ernment Busineos in this House for 
the week commencing 22nd February. 
11185. will conaist of: 

( I) Further discussion nn the 
President's Address. 

(2) Discussion and voting on the 
Supplementary Demand. for 
Grant. (General) for 1964-65. 

(3) Consideration and passing of: 

The Armed 
Powers) 
1966. 

Forces (Special 
Continuance Bill, 

The Income-tax (Amendment) 
Bill, 11185. 

(4) General Discussion on the 
Railway Budget for 1965-66 
from Friday. the 26th Feb-
1'U&l')'. 

AR members are already aware. the 
General Budget for 1965-66 will be 
presented on Saturday, the 27th Feb-
ruary. 1965 at 5 P.M. 

Shrl S. M. Banerjee (Kanpur): 
have two suggestions to make. 

You might remember that last ses-
sion also, some at us had tab1 .. d " 
motion demanding a discussion on the 
Opinion of the Supreme Court. We 
were told that the Pre.idiag OfI\cers 
wpre meeting and Government would 


